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Unauthorised Construction In Govern-
ment Quarters in Sarojinl Napr, New 

Delhi 

57. SHRI CHRISTOPHER EKKA: 
Wi II the Minister of WORKS AND 
HOUSING be pleased to state: 

(a) whether Government are aware 
that certa,in allottees of Type-III Gov-
ernment Quarters in C Block of 
Sarojini Nagar, New Delhi, have madf' 
additions of a pucca room in the 
backside of their quarter during the-
last two months; 

(b) if so, whether Government have 
given them permission to make such 
construction. and if so, whether Gov-
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ernment would accord such pennissioJl 
to other allottees of Government 
Quarters in the said colony; and 

(c) if not, the action proposed to 
be taken by Government against such 
allottee'S who have violated the rules 
concerning Government quarters and 
whether enquiries would be made as 
to how scarce material like cement 
found its way into the hands of such 
allottees? 

THE MINISTER OF P ARLIAMEN_ 
TARY AFFAIRS AND WORKS AND 
HOUSING (SHRI BHISHMA NARAIN 
SINGH): (a) Yes, Sir. 

(b) No, Sir. 

(C) The allottees of 7 quarters in 
C BlQck of Sarojini Nagar have been 
~rved with notice fo remove the un-
authorised constructions failing which 
their allotments are liable to be 
cancelled. 

PlutlOD Of Suprcane Price 

58 SHRI JHARKHANDE RAY: 
will· the Minister of AGRICULTURE 
be pleased to state: 

(a) whether cane prices for the 
coming crushing season has been fixed 
by the Union Government; 

(b) if so, the price ftxed and on 
what basis it was calculated; 

(c) whether some of the State Gov-
ernments have fixed a higher price 
than ftxed by the Union Government; 
and 

(d) if so,. the details thereof? 

THE MINISTER OF STATE IN 
THE MINISTRY OF AGRICULTURE 
(SHRI R. V. SWAMINATHAN): (6) 
and (b). The minimum price for 
sugarcane is fixed taking intQ account 
the cost o'f production, the return to 
the grower from alternative crops, 
availability of sugar to the consumer 
at a fair price, the recovery ot sugar 
from sugarcane etc. Considering the 
rile in the cost of production of l\lIar• 
cane, the statutory minimum cane 

price has been axed at Rs. 13.00 per 
quintal linked to 8.5 per cent recovery 
with full proportionate p:tmium 1Qr 
recoveries a bov. that level as against 
Rs. 12.50 per quintal fixed last year. 

( C) and (d) . According to new~­
Paper reports some of the State Gov-
ernments are reported to have an-
nounced higher prices for sugarcane 
than the statutory minimum fixed by 
the Central Government. This has 
been done in response to Prime 
Minister's advice that minimum cane 
price of Rs. 16.00 per qufntal should 
be paid by factories in all the States. 

Recommendation for Setting up Be-
Search..eum-Advisory CeO of NaUonal 

SUl'ar InStitute at Byderabad 

59. SHRI P. RAJAGOPAL NAlDU: 
Will the MInister of AGRICULTURE 
be pleased to state: 

(a) whether the stUdy team which 
went into the production cost of 
Khandsari sugar in different States 
recommended that a research-cum-
advisory cell of the National Sugar 
Institute should be established at 
Hyderabad for the benefit of Khand-
sari Industry; and 

(b) if so, the action taken by the 
Government thereon? 

THE MINISTER OF STATE IN 
THE MINISTRY OF AGRICULTURE 
(SHRI R. V. SWAMINATHAN): (a) 
Yes, Sir. 

(b) No decision tQ establis:h such 
a cell at Hyderabad has been taken 
by the Government. 

Demand Of wheat for National Rural 
EmploJDlent Programme 

60 SHRI SUBHASH CHANDRA 
BOSE ALLURI: Will the Minister of 
RURAL RECONSTRuc.MON be 
pleased to state: 

(8) whether Government have re-
ceived demands for supply of adequate 
quantum of wheat for the National 




